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at ~~ r the Schedule drawn up for the pur-
pose. 

Ratlonallution of court fees 

.. 2819. SHRl SATY ASADHAN CHAK-
RABORTY: Will tho Minister of LAW, 

JUSTICE AND COMPAtilY . AFFAIRS 
~  pleased to state whether the Govern-
ment are. considering to compensate the 
States for the ~ nu~ losses h case of 
rationaliation of court fees? 

THE MINISTER OF STATB IN THE 
MINISTRY OF LAW, JUSTICE AND 

COMPANY AFFAIRS (SHRI A.  A. 
RAHIM): (a) No, Sir. 

CoUaboration with JapaD in counectlou 
with expaJUioo and maintenante of tcle-

communlcatlon projects 

2820. SHRI HARISH RAWAT: wm 
the Minister of COMMUNICATIONS he 

pleased to state: 

(a) what are i.he details of th~ 'agree-
ment made by the Government with the 
Overseas Economic Co--operation Fund of 
Japan in connection with the expansion 
and maintenance of the telecommunication 

proje_cts in the country; and 

( b) what is the amount of loan receiv-

ed and what are the '""nditions of its re-

payment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI YOGENDRA MAKWANA)· (a) 
and (b). Since 1977 the Government of 
India have been proposing from time to 

time to the Government of Japan for for-
eign exchange assistance to the Telecom-

munication Sector. The Government of 
Japan through the Overseas Economic 
Cooperation Fund of Japan have given 
five loans aggregating a total of 32.1 bil-

1ion yen for procurement of various types 
of equipments. 

These loans arc to be repaid in a period 
of 30 years with an initial period of grace 
of 10 years. The first loan of 1977 car-
ried a ra1" of interest of 3 . .$ per cent and 
the remaining fo\U' loans carry 2.75 per 

cent rate of interest .Per annum. 
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